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R/W Section-67 of IT Act, 2000  

 

O  R  D  E  R 

13.12.2021 

Case record put up today before me along with a prayer of 

I/O named ASI Surjya Saikia of Kacharigaon Police Outpost 

under Tezpur Police Station.  

Seen the prayer of the I/O and heard both the sides.  

It disclosed from the prayer submitted by the I/O ASI 

Surjya Saikia of Kacharigaon Police Outpost under Tezpur 

Police Station that he prayed to transfer the instant case 

record before Dispur PS stating that as per ejahar lodged 

by the informant, named, Sri Pranjal Borah, the Sherman 

Ali, MLA Baghbor constituency regarding the abusive 

provoked statement towards the martyrs of Assam.    

Accordingly, Tezpur PS Case No-2126 of 2021, u/s-

153(A)/294(A)/500 of IPC R/W Section-67 of IT Act, 2000 

was registered and during the investigation as well as the 

statement of the informant recorded u/s-161 of CrPC, it 

unveiled that the place of occurrence is at MLA Hostal 

which falls within the jurisdiction of Dispur PS, Kamrup (M).     

I have already perused the case diary carefully and it finds 

that the prayer of the I/O appears to be tenable as the 

alleged occurrence took place within the jurisdiction of 

Dispur PS, Kamrup (M).       

Hence, the prayer of I/O ASI Surjya Saikia of Kacharigaon 

Police Outpost under Tezpur Police Station is allowed and 

consequent to that Tezpur PS Case No-2126 of 2021 

stands transferred to Dispur PS, Kamrup (M).    

The I/O of this case is hereby directed to handover the 

case record along with case diary to the O/C of Tezpur PS 

and consequent to that the O/C of concerned PS transmits 

the entire case record along with case diary to the O/C of 

Dispur PS, Kamrup (M) forthwith.    

 



13.12.2021 

Let a copy of this order be transmitted to the I/O of this 

instant case and to the O/C of Dispur PS, Kamrup (M) for 

information and necessary action.     

Return back the case diary to the I.O. 

Inform all the concerned.    

  

(Sri N. J. Haque) 
  Chief Judicial Magistrate, 

                            Sonitpur: Tezpur 


